—

BEFORE THE NATIONAL GREEN TRIBUNAL AT DELHI
INDEX
IN
SUPPLEMENTRARY AFFIDAVIT
IN
ORIGINAL APPLICATION NO. 215 OF 2024
[Under Section 18(1) read with Sections 14, 15, 16 & 17 of the National Green
Tribunal Act, 2010]
DISTRICT & STATE : PRAYAGRAJ, UTTAR PRADESH

I

Ankit Tiwari [ Applicant
Versus
ISKCON Prayagraj and others ... Respondents
S.No. | Particulars Date Ann | Pg. No.
1. | Affidavit ' 2.4
2. | ID Proof ' | aa
3. | Copy ofthe letter by the Zonal Officer PDA | 28.03.2024 SA1 5.6
4. | Copy of the photographs showing the | 09.03.2024 | SA2
ongoing construction at the plot in 7-10
question
5. | Copy of the brochure publiéhed by - | SA3 1117
respondent 1
Dated: 03.12.2024 ' .
X2
Ankit Tiwari
| Applicant
(In-Person)

Res:- 35/10, Jawahar Lal Nehru
Road, Allahabad, Uttar Pradesh
Mob:- 9453230029
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Government of lﬂ&r Pradesh '\UPe7680411134866W

Certificate No.

Certificate Issued Date
Account Reference
Unique Doc. Reference
Purchased by
Description of Document
Property Description »
Consideration Price (Rs.)‘>
First Party ;
Second Party

Stamp Duty Paid By
Stamp Duty Amount(Rs.)

Ram Kumary
C Advacata/Notary ¢

Statutory Alert:

1. The authenticity of this Stamp certificate should be verified at ‘www.shcilestamp.com'’ or using e-Stamp Mobile App of Stock Holding.
Any discrepancy in the details on this Certificate and as available on the website / Mobile App renders it invalid.

2. The onus of checking the legitimacy is on the users of the certificate.

3. In case of any discrepancy please inform the Competent Authority.

Ny}



92 ,

BEFORE THE NATIONAL GREEN TRIBUNAL AT DELHI
SUPPLEMENTRARY AFFIDAVIT
IN
ORIGINAL APPLICATION NO. 215 OF 2024

[Under Section 18(1) read with Sections 14, 15, 16 & 17 of the National Green
Tribunal Act, 2010]

DISTRICT & STATE : PRAYAGRAJ, UTTAR PRADESH

Ankit Tiwari resident of 35/10, Jawahar Lal Nehru Road, Allahabad, Uttar
Pradesh, India. e Applicant

Versus

ISKCON Prayagraj through its President Achyut Mohan Das alias Aditya
Mittal, resident A/161, Kasiraj nagar, Baluaghat, Allahabad, Uttar Pradesh,

India

UTTAR PRADESH STATE POLLUTION CONTROL BOARD (UPPCB),
Building No. TC 12V Vibhuti Khand, Gomti Nagar, LUCKNOW, Uttar Pradesh.

UTTAR PRADESH STATE POLLUTION CONTROL BOARD (UPPCB) Uttar
Pradesh Pollution Control Board, Avas Vikas Parishad Colony, Sector-10,
Scheme No.- 3, Jhunsi, Prayagraj, Uttar Pradesh, India

Prayagraj Development Authority through the Vice Chairman, 7th & 8th Floor,
Indira Bhawan, Civil Lines, Prayagraj, Uttar Pradesh 211001.

........Respondents

Ankit Tiwari son of
Mr.AkhileshTiwari resident of 35/10,
Jawahar Lal Nehru Road,
Allahabad, Uttar Pradesh, India.

//N\/\\\Religion : Hindu

Profession : Business




(DEPONENT)

|, the deponent abovenamed do hereby solemnly affirm and state of oath as

under:-

1. That the deponent is the Applicant himself and therefore is well acquainted

with the facts deposed to below.

2. That after filing of the abovementioned Original Application No. 215 of 2024
Anit Tiwari versus Iskon and others, certain developmen;cs have taken place and
have recently come intd the knowledge of the applicant. Thus, the applicant is filing
the present supplementary affidavit to bririg on record the recent development in the

present case.

3. Thatthe Zonal Officer, Prayagraj Development Authority (hereinafter referred
to as ‘PDA') has made communication to the Vice President PDA, vide letter dated
| 28.03.2024, stating that in furtherance to the online complaint no. 40017524010438
dated 11.03.2024 regarding unauthorized construction being done. H_as, submitted
that there is no construction work being done on spot and if any work will be done.
Copy of the letter dated 28.03.2024 by the Zonal Officer PDA is attached as

ANNEXURE-SA-1.

4. That it is submitted by the applicant that the zonal officer in connivance with
the respondent 1 has submitted a false and fabricated report as on 09.03.2024 there
was construction being done in full swing at the plot in question with labours and Jcb
r;wachines operating. Copy of the photographs showing the ongoing construction at

the plot in qUestion is attached as ANNEXURE-SA-2.

5. That the Authorities are hand in glove with the respondent 1 and are unable
to take any action. Moreover, the authorities are acting as shield for the respondents
as a result of which t‘he" construction is going on in full swing and be completed by
the 1t week of 2025 as per the brochure published by respondent 1. Copy of the

brochure published by respondent 1 is attached as ANNEXURE‘-SA53.
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6. That the Zonal Officer PDA in its report has himself stated that any
construction being done in the plot in question would be illegal and action would be
taken against the person. Yet no action till date has been taken against the

respondent 1.

7. That the authorities are a mere spectator and unable to stop the respondent
1. Thus, the intervention from this Court ié required. It is therefore most respectfuily
prayed that the Court may be pleased to stay the ongoing construction and to
enquire as to why the authorities are not taking action against the respondents,

otherwise the applicant would suffer irreparable harm and damage.

8. That the present supplementary affidavit may be taken on record along with
its annexures and be treated as an integral part of the Original Application No. 215
of 2024 filed under section 18(1) read with section 14, 15, 16 and 17 of the National

Green Tribunal Act, 2010, otherwise the applicant shall suffer irreparable harm and

\X |, the deponent abovenamed, do swear on oath and state that the contents of
the éa'aragraph no.3, 4 and 5 of the affidavit are based on perusal of records, that the
o Atents of the paragraph no. 1, 2, 6, 7 and 8 of the affidavit are true to the best of
wledge of the deponent, and those of paragraph no.-NIL-of the affidavit are

‘@}/( based on the legal advice all of which the deponent believes to be true and that no

*

part is false and nothing material has been concealed. /\K cj'\
N\

(DEPONENT)

VERIFIED BY
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[njdic [dentifiedlion Aulionty of

Ankit Tiwari

S/0: Akhilesh Tiwari,
35/10,

Jawahar Lal Nehru Road,
Near-Magh Mela Godam,
VTC: Dahiawan,

PO: Allahabad Kty.,

Sub District; Soraon,
District: Allahabad,

State: Uttar Pradesh,

PIN Code: 211002,
Mobile: 9453230029
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AADHAAR

wrde Ay
Govemnment of India

R st e e
e el A e e

aifre Rt

Ankit Tiwari

o faRDOB: 09/09/1992
gew/ MALE

Aadhaar Is proof of Identity, not of citizenshlp

SR GEA T WA B, AR 41 SRR T8 |
T AN AT (ST WO, O TSR S/
SepeTsT TGRS Y S & ser R S Ry |

or date of birth. |t should be used with verification (online
authentication, or scanning of QR code / offline XML},

=T / INFORMATION

B R GEl & YA &, AFIRE 9 SERIAR & Ag SeAlary
YR H9Y URF GRT SR e AR Rt # Rifese seafafy
& WHTOT & G R SR & '

T R 9T B FIEAE T forgera smTOaRcer TSRl & SR
SitawIeeT SRIOERCT & GRT G Rer ST i @ i w@R
3 IqEY THIUR AT UK IR A5 T 37§ FER WY F
et 0 ar www.uidal.gov.in, W FeEe R FER 5
g &7 34T W e far S 9k |

B R R it g ¥

o Yeae AR 9 & FEY # erdst @ R & R A & a8
3 TE 10 9 & TR § FH UE 9K HIUR F HI3E W 9RC |

IR feT TR 3R RNy wreeinst & e A A
FETE T ¥ |

B 3T ¥ T Aed det 3N AT amgEr 3wde 1 |

I MUK FAT A O & R AR U sEaas w5 |

B NUREERRTE 7T ST 7 B F §AY AT gRRTT 0§
T SRR Wi/ g H SET #

R BT HT WA aOW FoA I F W A §

Bl Aadhaarls proof of identity, not of citizenship or date of birth (DOB).DOB
is based on Information supported by praofof DOB document specified in
reguiations, submitted by Aadhaar number holder.

B This Aadhaar letter should be verified through either online
authentication by UIDAl-appointed authentication agency or QR code
scanning using mAadhaar or Aadhaar QR Scanner app available in
app stores or using secure QR code reader app available on
www.uidal.goviin,

Aadhaar Is unique and secure.

Bl Documents to support identity and address should be updated in
Aadhaar after evary 10 years from date of enrolment for Aadhaar.

Aadhaar helps you avall of varlous Government and Non-

Government benefits/services.

Kesp your mobile number and email [d updated In Aadhaar.

B Download mAadhaar app to avail of Aadhaar services.

B Use the feature of Lock/Unlock Aadhaar/biometrics to ensure
security when not using Aadhaar/blometrics. -

Entitles seeking Aadhaar are obligated to sesk consent.
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TAddress:

85/0: Akhilesh Tiwari, 35/10, Jawahar Lal
9Nehru Road, Near-Magh Mela Godam,
ﬁDahiawan. PO: Allahabad Kty., DIST:

3 Allahabad,

OUttar Pradesh - 211002

@ 933508




BEFORE THE NATIONAL GREEN TRIBUNAL AT DELHI
ANNEXURE - SA -1
_ IN
SUPPLEMENTRARY AFFIDAVIT
IN
ORIGINAL APPLICATION NO. 215 OF 2024
[Under Section 18(1) read with Sections 14, 15, 16 & 17 of the National Green
Tribunal Act, 2010]
DISTRICT & STATE : PRAYAGRAJ, UTTAR PRADESH

Ankit Tiwari .v.....Applicant |
Versus

ISKCON Prayagraj and others- _ e Respondents
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BEFORE THE NATIONAL GREEN TRIBUNAL AT DELHI
—
ANNEXURE - SA -2
IN
SUPPLEMENTRARY AFFIDAVIT
IN
. ORIGINAL APPLICATION NO. 215 OF 2024
[Under Section 18(1) read with Sections 14, 15, 16 & 17 of the National Green
Tribunal Act, 2010]
DISTRICT & STATE : PRAYAGRAJ, UTTAR PRADESH

Ankit Tiwari L Applicant
Versus '

ISKCON Prayagrajand others ... Respondents
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BEFORE THE NATIONAL GREEN TRIBUNAL AT DELHI
ANNEXURE — SA - 3
IN
SUPPLEMENTRARY AFFIDAVIT
| IN
ORIGINAL APPLICATION NO. 215 OF 2024

[Under Section 18(1) read with Sections 14, 15, 16 & 17 of the National Green

Tribunal Act, 2010]
DISTRICT & STATE : PRAYAGRAJ, UTTAR PRADESH

Ankit Tiwari ........Applicant
Versus

ISKCON Prayagrajand others ... Respondents
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ISKCON
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-/ BHAKTI VEDANTA . -
ULTURAL CENTER(A

A/161, Kashiraj Nagar, Balua Ghat, Prayagraj - 211003



In today’s world, there is a dire need of reviving the value system through spiritual
knowledge. India has been well-known throughout history for having the treasure of
culture, values and ethics based on the scriptural roots. But in the modern times,
Indian people have been misguided to forget this great treasure in their backyard and
chase after so-called materialistic life that lacks any strong moral basis.

To rekindle the true wisdom and revive the real spirit of our human life, ISKCON
Prayagraj is coming up with “Bhakti Vedanta Cultural Centre (BVCC)” which can
potentially propagate spiritual knowledge to society at large, rejuvenate the cultural
values to check the imbalance of values in life and achieve real unity and peace in the

world.

s —
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TEMPLE HALL
'The main temple hall of Sri Sri
Radha-Venimadhava will have a
capacity of 350 devotees

BANQUET
Banquet hall for celebration of
events & festivities with a
capacity of 50 people

GUEST ROOMS
We will have 31 Deluxe rooms,
8 well equipped rooms &

3 Suites rooms

P NATURAL & MATCHLESS
“Two elegant Gift Shops having a
range of organic & cow products,

devotional items & spiritual books _4

= & Splendid pieces of art

{  Facilities @ BVCC )
. Fac -

PRASADAM HALL
Hall for serving Prasadam will
have a seating capacity of 150
devotees

MEGA KITCHEN
Ultra hygienic kitchen facility with 28
modern machines & cerlified team, /
daily calering capacity of 5000 meals
and a free anna-daan counter '5

GOVINDA’S
Our Multicuisine Govinda’s
restaurant will have seating

capacity of 100 guests

ACADEMY AREA

The academies will have

seminar halls with a total
capacity of 100 students
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VIDYAPITHA \ VARA—BRAHMA ) NRITYA VATIKA
Study of core shastric courses | Kirtan & Music Academy _f )l Theatrics, Dance & Drama

J SAMSKRITI f \ if YUVAKSHETRA -
| Value Education (5- 12 Yrs) ) Spirilual F i s f \_ Lifestyle Training for Youth 4

BHOJASHALA

Culinary School

RAJARSHI \ i 6 e A VIDURA SANGHA

| (Vedic value based Leadership) g 40 L Y ¢ 4 1 iritual circle for Senior citizens




Sattvik Guest House for pilgrims
(with Prasadam & Katha facility)

_

Community Anna-daan Kitchen
== ~__ (for 5000 meals) and

N Classrooms for Katha & Kirtan




Requlrements

Tiles

Granite

Marble

Labour & material cost

Plumbing &
Sanitation

Furniture

Electric

Power system

Equipments

Solar panels

Description

T 50/sq ft
3415000 (with transportation from Gujarat)
3 120/sq ft
sq ft 32000 (with transportation from Vizag)
2 60/ sq ft
sq ft 12000 (with transportation from Rajasthan)
T 60/sq ft + 30/sq ft
65 Washrooms,
2 Kitchens, 396 Lacs
Annadan Hall
Basic furniture in rooms,
Dining furniture,
Katha hall, Vedic library, 31.26 Cr
Management office,
Seva ofﬁce
Cables,
Fans & Lights, ¢
Switch boards, 1.20 Cr
Piping
Transformer, % 20 lacs
Generator,
Inverter & Batteries,
Stabilisers
4 lifts,

ACs in guest room,
Water geyser centralised,
Drinking water plant,
'LEDs (classrooms) & Sound system“

X 30 lacs
(X 10 lacs per bulldlng)

Doors & Windows Ganga, Yamuna, Sarasvati 4 50 lacs
Food For Life Daily 20,000 meals 3 25 per meal
(Pllgrlms Prasada X 5 lacs per day,

Distribution)
Prasada dlstnbutlonf;;\':?x_,
during mahakumbha mela - 2

Pro;ected inauguration: FFL Project: 3rd week of Dec'24

S




Requirements Laxmi needed

Full Kitchen & Prasadam Hall
Only Kltchen wnth eqmpments

Complete Building:
- Ganga
- Yamuna
- Sarasvati
Note: Fully sponsored Building
to be named after the donor

Pravachan Hall (exclusively for Lectures)

Each room in Sant Nivaas (Yamuna)

Each room in Guest House (Ganga)

Studio for recording online katha

Academy area .

Vedlc llbrary fac1llty

Books in Vedic library

Vrindavan theme garden area
Ayodhya theme garden area
Jagannath Puri theme garden area

Big trees plantation in campus

:: Donate as per your Sultablhty » /7

A/c Name: ISKCON
A/c No: 3249572543

1.5Cr

45 lacs
11 lacs
15 lacs
25 lacs
40 lacs
20 lacs

7 lacs
Slacs
5 lacs

6 lacs

e, L v . S . S

2 lacs

‘ Already sponsered:
. ; Ganga, Yamuna, Sarasvati:

/ J/ entire civil construction (7 Cr)
’EFL}atchen setup & equlpments 1.5 Cr

IFSC code: KKBK0005076 , A L

4 2 ) / “Sponsor 1 square foot: ., YoMl

b UPI : iskcon.prayagraj@kotak » : T5100

For cash/cheque donation, call 638 738 9690 A4

For 80G receipt,
please share full name, full address, PAN no & mobile no

For Your valuable donations, receipts and acknowledgement le>)</"i’tov1ded

/] - OUND Memb.e

k\_ 25Lacs
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